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Report of the committee constituted by the Hon’ble NGT, Central 
Zone Bench, Bhopal in the matter of 

Mahendra Maurya & State of Rajasthan & Ors. OA No. 210/2024 
(C.Z.) 

The details of the matter is as under 

1. Applicant:- Mahendra Maurya 
 

2. Respondents:-   
a) State of Rajasthan through District Collector, Nagaur, Rajasthan  
b) Member Secretary, Rajasthan Pollution Control Board, Jaipur  
c) The Mining Officer, District Nagaur, Rajasthan.  
d) The District Forest Officer, District, Nagaur, Rajasthan  
e) M/s Ultratech Cement Limited, Khariya, Khangar, Tehsil Pipad City, District, 

Jodhpur, Rajasthan. 
 

3. Background:- 
Upon the complaint submitted by applicant Sh. Mahendra Maurya on the behalf of 
complainants against M/s UltraTech Cement Ltd- Rajashree Lime Stone Mine No. 
02 (ML No. 03/1995) which is located N/v Basni, Tehsil Merta, District Nagaur, 
submitted letter petition was treated and registered as Original Application by Hon’ble 
National Green Tribunal (Central Zone Bhopal) for the matter related to alleged use of 
old commercial vehicles, no efforts in planation activity, mining activity on Grazing 
Lad (Gochar Land) and pond area inter alia.  
The letter petition and subsequent Hon’ble NGT judgement have highlighted/alleged 
following issues: 
a. The vehicles used for transporting stones in the mining area are over 20 years 

old and emit excessive smoke, leading to significant environmental pollution 
and making it difficult to live in the area.  

b. The company has not taken any concrete steps for forest conservation. Over the 
past 10 years, there has been no tree plantation activity, which has led to 
increasing environmental pollution.  

c. The company is conducting mining activities on pond lands, grazing lands, and 
forest lands. This has blocked water inflow and resulted in the destruction of 
grazing lands, forcing wildlife to migrate, and adversely affecting the 
environment.  

d. The mining area is extensive, making it difficult for wildlife to reside there. The 
company has not taken any solid measures for wildlife conservation, which is 
affecting the environment.  

e. The mining pits are very deep, and the lack of fencing around the pits makes it 
difficult for wildlife to move safely. Many animals have been falling into these 
pits, resulting in fatalities 
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4. Hon’ble NGT Central Zone Bench order dated 10/09/2024 :- 
 
Hon’ble NGT vide its order dated 10-09-2024 in this matter has issued following 
directions for collecting relevant information and subsequently submit a factual and 
action taken report: (Attached as Annexure-1.) 
 “In view of the seriousness of the matter we constitute a Joint Committee 
consisting the following members to visit the site and submit the report. 

i. One representative from the Collector 
ii. One representative from the Central Pollution Control Board 

iii. One representative from the Member Secretary, State Pollution Control 
Board (Rajasthan) 

iv. One representative from the District Forest Officer, District Jodhpur, 
(Rajasthan) 

9. The Committee is directed to visit the place and submit the factual and action taken 
report within six weeks. The State PCB will be the nodal agency for coordination and 
logistic support.”---(Point 08 and 09) 
 

5. Constitution of Joint Committee:  

Accordingly, following officers from the concerning departments were nominated for 
the Joint Committee. (Copy of nomination letters are enclosed as Annexure- 2) 

Name of Officers Designation Representative of Respective 
Departments 

Shri Sanjay 
Kumar Mukati 

Scientist “B”  Representative of Central 
Pollution Control Board 

(Regional Directorate Bhopal) 
Smt. Poonam 

Choyal 
Sub-Divisional Magistrate 

(SDM), Merta 
Representative of District 
Collector, Nagaur 

Shri Sachin 
Kumar 

RSPCB Regional Officer 
Nagaur 

Representative of Member 
Secretary, Rajasthan State 
Pollution Control Board, Jaipur 

Shri Premchand 
Kumawat 

Forest Range Officer 
(FRO), Range Merta City 

Representative of District Forest 
Officer, Nagaur 
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6. Google Map of M/s Ultratech Cement Limited, Unit- Birla White (Rajashree Lime 
Stone Mine No.- 2):  

 

 

 
 
 

7. Field Observation of Joint Committee:  

 

This report is being filed by the aforementioned Joint Committee after conducting the field 
visit on 07th of October, 2024, verifying the issues raised by the applicant and discussing with 
all stake-holders i.e. RSPCB, Forest Department, and Land Revenue Department. Telephonic 
communication had been made with all applicants regarding notifying about the inspection of 
the joint committee and to be present during inspection, however applicants Sh. Ram Kishore, 
Sh. Mukesh, Sh. Suresh among other applicants and some other villagers/residents were present 
during course of inspection, Copy of the attendance sheet of the Joint Committee Members and 
others is attached at Annexure-3 

After the meeting and discussion about raised issued the Joint Committee visited the mining 
area along with the applicants (Sh. Sh. Ram Kishore, Sh.Mukesh, Sh.Suresh and others) and 
respondent (representative of M/s UltraTech Cement Ltd). The Joint Committee visited the 
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places shown/ indicated by them i.e.  mining areas, over burden dump area, pond area, roads 
in the mining area, safety measures adopted, plantation etc., and verified the facts with the help 
of village Patwari & forest officials.  

In light of the Joint Committee's inability to achieve a consensus regarding the field 
observations conducted during the site inspection, it is respectfully submitted that the 
committee shall present its report in two distinct and separate parts: the first part will 
delineate the findings and observations as reported by the representatives of the 
Central Pollution Control Board, the Office of the District Conservator of Forest, 
Nagaur and Rajasthan State Pollution Control Board; the second part will comprise 
a separate report from the Sub-Divisional Magistrate of Merta, acting in her capacity 
as the representative of the District Collector of Nagaur, which shall articulate 
divergent conclusions pertaining to the matter at hand. 

 

PART-A 

OBSERVATIONS OF REPRESENTATIVES OF THE CENTRAL POLLUTION 
CONTROL BOARD, THE OFFICE OF THE DISTRICT CONSERVATOR OF 

FOREST, NAGAUR AND RAJASTHAN STATE POLLUTION CONTROL 
BOARD 

Point-wise details of status observed/verified by the all-joint committee members 
except from SDM Merta are as follows: 

 

S.No. Grievances raised in the 
application 

Status as on 7th October 2024 

1 The vehicles used for 
transporting stones in the 
mining area are over 20 
years old and emit 
excessive smoke, leading 
to significant 
environmental pollution 
and making it difficult to 
live in the area.  

 

● As per records submitted by the respondent 
(M/s Ultratech Cement Ltd.), there are 218 
nos. of commercial vehicles/trucks registered 
with DGMS that are being used for 
transportation of limestone. None of the 218 
vehicles are owned by the respondent 
(representative of M/s UltraTech Cement 
Ltd) and all the vehicles are hired by the unit 
through contractors.    

 

● As per submitted records, all 218 vehicles are 
with valid Registration Certificate (RC) and 
Pollution Under Control (PUC) certificate. 
The committee verified the PUC certificates 
& RCs and found in order.  93 Nos. of 
vehicles are having age over 20 years and the 
details of vehicles and its owners name etc is 
attached at Annexure-4. Further, 
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Opinion/Clarification regarding extension of 
Registration Certificate (RC) validity for 
vehicles beyond 20 years may be sought from 
Regional Transport Office, Nagaur. 

● The respondent (representative of M/s 
UltraTech Cement Ltd) reported that they 
regularly monitor the ambient air quality at 
06 locations inside the mining area through 
the approved 3rd party laboratory for 
compliance of EC conditions None of the 
parameters exceeded prescribed norms in 
recent. The analysis reports of last 06 months 
are attached as Annexure-5 

 

2 The company has not taken 
any concrete steps for 
forest conservation. Over 
the past 10 years, there has 
been no tree plantation 
activity, which has led to 
increasing environmental 
pollution.  

 

● During visit the committee observed that the 
mining lease area is acquired with semi-rocky 
soil and it may be very difficult to grow the 
plants. Even though the respondent (M/s 
Ultratech Cement Ltd.) has done plantation 
and developed green belts in the mining lease 
area. 

 

● The Joint Committee also identified that the 
unit has carried out approx. 40000 plantations 
within the mining lease area and covered the 
Approx. 35 Hectares land of the mining lease 
area. The certified copy of planation status in 
the mining lease area by the District Forest 
Office Nagaur of 2020 is attached at 
Annexure-6 

 

● As per submitted records by the respondent 
has carried out 4000 planation in FY 2021-22, 
4000 planation in FY 2022-23 and 2500 
planation in FY 2023-24. Records along with 
purchasing receipts are attached at Annexure-
6 

 

● The plantation is complying the EC/ consent 
condition. Compliance of Environment 
Clearance (EC) was verified by inspection 
from Integrated Regional Office of MoEF 
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&CC, Jaipur on 14/06/2024 and mine was 
found in complying the conditions of EC 
issued to the unit. Certified compliance of 
the EC by MoEF&CC report dated 
29/06/2024 is attached at Annexure-8 

 

3 The company is conducting 
mining activities on pond 
lands, grazing lands, and 
forest lands. This has 
blocked water inflow and 
resulted in the destruction 
of grazing lands, forcing 
wildlife to migrate, and 
adversely affecting the 
environment.  

 

● As per observation of Joint Committee, 01 
Nos. of pond was located at Khasra no. 4, 46, 
47 Village Basni Narsingh Barsingh within 
mining lease having area of Approx. 0.99 
hectare. No mining activity was observed 
within/on/nearby the pond area.  

 

● As per land revenue record, the grazing 
land/Gochar Bhumi are located at Khasra No. 
67, 68, 69 and 76 within mining lease having 
area of Approx. 1.90 hectares. No mining 
activity or encroachment were observed on 
Gochar Bhumi.  

 

● As per report submitted by the Forest Range 
Officer, Range Merta, there is no forest 
area/land located within mining lease area and 
there is minimal population of wild animals in 
the vicinity of the lease area. Also, no cases of 
animal rescue or animal fatality has been 
registered/reported with the DCF Office 
Nagaur so far. Copy of report of Forest Range 
Officer is attached at Annexure-7 

 

● Compliance of Environment Clearance 
(EC) was verified by inspection from 
Integrated Regional Office of MoEF &CC, 
Jaipur on 14/06/2024 and mine was found 
in complying the conditions of EC issued to 
the unit. Certified compliance of the EC by 
MoEF&CC report dated 29/06/2024 is 
attached at Annexure-8 

 

● As per records of RSPCB, respondent (M/s 
Ultratech Cement Ltd.) is submitting regular 
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compliance reports of consent conditions of 
Consent to operate along with air monitoring 
report from approved laboratory. Last 
compliance report of the last issued CTO is 
attached at Annexure-9 

 

4 The mining area is 
extensive, making it 
difficult for wildlife to 
reside there. The company 
has not taken any solid 
measures for wildlife 
conservation, which is 
affecting the environment.  

 

● As per observation of Joint Committee, apart 
from few cows/oxen, no other animals were 
found residing or roaming within the lease 
area during visit. 

 

● Also, as per report submitted by the Forest 
Range Officer, Range Merta, nearest forest 
area is located in Lamba Jatani which has a 
aerial distance of 07 Kms from the lease area 
and there is negligible population of wild 
animals within/ in vicinity of the lease 
boundary. The forest department duly signed 
report is attached at Annexure-7 

 

5 The mining pits are very 
deep, and the lack of 
fencing around the pits 
makes it difficult for 
wildlife to move safely. 
Many animals have been 
falling into these pits, 
resulting in fatalities 

 

Bund wall of height approx. 4 feet height were 
found provided around working mining pits. 

 

Retaining walls and bund walls were found 
constructed around the overburden dumps in the 
lease area. 

 

As per report submitted by the Forest Range 
Officer, Range Merta, no reported case of 
animal rescue or animal fatality has been 
registered with the DCF Office, Nagaur so far. 
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1. Other observations made during the meeting and field visit: 
(i) The mine under reference is running in the name of M/s UltraTech Cement Ltd- 

Rajashree Lime Stone Mine No. 02 (ML No. 03/1995) which is located Near Village- 
Basni, Tehsil Merta, District Nagaur, which was allotted by Department of Mines and 
Geology Rajasthan on 10/04/1987.  ML No. 03/1995.The mine area is a part of the 
Survey of India Topo sheet No.45/14 bounded by Latitude 26.583022N to 
26.6089055N and Longitude73.7851055E to73.82111667E.  The total mining lease 
area is about 400.70 hectares out of which 295.85 hectares is Khatedari land and 104.85 
hectares is revenue land. As per records of the land revenue department, Gochar land 
of Approx. 1.90 hectares and 0.99 hectares of talab/pond area is located within the 
mining lease area. The copy of land details is attached at Annexure-10. It is to be noted 
that mine was non-operational during inspection and no transportation activities were 
found observed. 
 

(ii) The respondent obtained first Environmental Clearance from Ministry of Environment, 
Forest and Climate Change (MoEF&CC) on17th November 2005 for the capacity of 
0.45 MTPA then after PP got extension of the EC on 25th August 2020 for expansion 
of lime stone production capacity from 0.45 MTPA to 1.0 MTPA for one-year period. 
Then after the PP again get the extension of EC on dated 4th October 2021 for 03 years 
at same capacity i.e.1.0 MTPA. The PP also got further extension of EC on dated 11th 
September 2024 for the 03 years with same previous capacity extending the validity of 
EC upto August 2027. As per Certified Compliance report dated 29/06/2024 of 
Integrated Regional Office (IRO) of MoEF&CC, Jaipur, mining lease was found in 
compliance. All the issued copies of EC are attached at Annexure-8. 
 

(iii) The Mine had valid consent to operate issued by RSPCB till 24/08/2024. Presently, the 
renewal of consent to operate is under consideration with RSPCB Head Office, Jaipur. 
The copy of last Consent to Operate (CTO) is attached at Annexure-11. During the 
visit on 7.10.2024 the mine was non-operational and as per Ravenna records of 
Department of mines and Geology, mine is non-operational due to expiry of Consent 
to Operate since 24/08/2024. 
 

(iv) M/s UltraTech cement Ltd (Unit: Birla white) is an existing lime stone mine which is 
running since 1987. At present lime stone mine is operating with 1.0 Million MT per 
Annum capacity of developing/ active pits. Total excavated area is about112 hectare 
with 12 nos of developing/active pits with an approved mining plan.  During visit the 
joint committee observed that mine has 12 working mining pits (Combined Area of 
working pits = Approx. 112 hectares) and 10 overburden dumps (Combined Area of 
Overburden Dumps = Approx. 32 hectares). The copy of the approved mining plan and 
present working plan is attached at Annexure-13 and Annexure-14. 

 
(v) As per records of Department of Mines and Geology, the Ravanna’s of mineral has 

been within the consented production capacity for the period in which mine was 
operational. Records of Ravannas issued by Department of Mines and Geology is 
attached at Annexure-12 

 
(vi) During the site inspection on 7th October 2024, the Joint Committee found that:  
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● Mine was found non-operational and no transportation activity was observed 

during inspection. 
● The mining lease area (ML 03/1995) does not include any forest land and the 

density of wildlife is also minimal in the said mining area as observed by the joint 
committee and too confirmed by the forest department. 

● The respondent (M/s Ultratech Cement Ltd.) has approved mining plan and the 
excavation work is done as per the plan.  

● No illegal mining was found as per records of the Department of Mines and 
Geology. 

● The mine has proper demarcation of the mine boundary with latitude and longitude 
as per ML allotted area.   

● The mining activity is being done in scientific manner and controlled blasting is 
also done with permission of DGMS. The copy of the DGMS permission is 
attached at Annexure-15 

 
(vii) As per records provided by the respondent (M/s Ultratech Cement Ltd.), mine has 

qualified Mining Manager registered and certified by Director General of Mines Safety 
(DGMS) Rajasthan. Certificate is attached at Annexure-15. 

 
(viii) During the inspection the joint committee observed that the PP is doing CSR activities 

nearby mining lease areas and the activity reports are attached as Annexure-16.  
 
(ix) The unit has carried out plantation of approx. 40000 trees/plants which included approx. 

2500 new saplings with coverage area of approx. 35 hectares within/outside the mine. 
Considering the working area in the mine, unit needed to cover approx. 40 hectares. 
Therefore, unit has provided adequate plantation considering the working/current 
mining pit area. Google Earth Map demarcating the green belt developed is 
attached below:   
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(x) During visit no sign boards observed at no mining zone area as per the sustainable sand 

mining Management guide lines 2016. The unit has to install at all the places where no 
mining area declared in ML. area. “No mining zone”  

 
(xi) During the inspection Joint Committee observed that the fugitive emission was also 

found in some area mining approach ways. 
 

(xii) Compliance of Environment Clearance (EC) was verified by inspection from 
Integrated Regional Office of MoEF &CC, Jaipur on 14/06/2024 and mine was 
found in complying the conditions of EC issued. Certified compliance of the EC 
by MoEF&CC report dated 29/06/2024 is attached at Annexure-9 
 

 
 

2. Conclusion: 
After assessing all the above facts, the joint committee found that environmental and 
safety rules are being followed in the mining area of M/s Rajashree, and employment 
is also being provided to the people of the surrounding villagers by hiring of trucks, 
dumpers etc. 
 
In addition to the 5 points mentioned by the applicant, the joint Committee inspected 
the mining (M/s UltraTech Cement Ltd- Rajashree Lime Stone Mine No. 02 (ML No. 
03/1995) from various dimensions and found that the respondent is complying the 
norms, however the committee suggested the following recommendations for further 
improvement: 

 
(i) The reported working pit area encompasses Approx. 112 hectares of the total mine 

area of 400.70 hectares. The unit shall undertake the enhancement of the green 
belt as the extent of the mining pit operations expands in the future, in order to 
ensure compliance with the conditions stipulated in the Consent to Operate and 
Environmental Clearance. 

(ii) That unit shall conduct regular pruning and casualty replacement of the plantation 
for increasing efficiency of green belt development in the mining area. 

(iii) To enhance the stabilization of the overburden dumps, in addition to the ongoing 
planation efforts, the mining operation shall implement provisions for the 
development of grass cover. 

(iv) Suiting to weather conditions, frequency of water sprinkling arrangement in 
mining lease area may be increased, whenever required, to capture the fugitive 
emission during vehicular movement. 

(v) The unit has provided bund walls of approx. 4 feet height around the mining pits, 
however for additional safety purpose of wildlife, unit may provide cross-wire 
fencing around mining pits. 

(vi) Wherever mining is being not done to install the signed board of “No Mining 
Zone” as per the sustainable sand mining Management guide lines 2016. 
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(vii) The respondent (M/s Ultratech Cement Ltd.) may prioritize towards the basic 
needs of the families living in/around periphery of the mining area in its CSR 
activities. 

(viii) To regularly clean the obstructions if present in the free flow of water and plant 
trees around the water pond located within the mine lease area. 

 

 

 

 

PART-B 

OBSERVATIONS OF SUB-DIVISIONAL MAGITRATE (SDM) MERTA AS 
REPRESENTATIVE OF DISTRICT COLLECTOR NAGAUR 

 

The point wise report regarding the issues raised of the SDM Merta received vide letter 
dated 04/11/2024 is attached as Annexure- 17. 

 

 

 

 

                          

 (Sachin Kumar) 

Regional Officer,  

RSPCB, Nagaur 

 

(Poonam Choyal) 

Sub-Divisional Magistrate, 

 Merta, Nagaur 

                                                               

          

(Sanjay Kumar Mukati) 

Scientist ‘B’ 

CPCB, Regional Directorate, Bhopal 

(Prem Chand Kumawat) 

Forest Range Officer, Range Merta District 
Forest Office, Nagaur 
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Photographs taken during the visit: 

  

 

Meeting with all applicants  During the sight visit of the team with all 
applicants  

 
 

View of small Pond which applicant mention in 
petition  

Plantation board with species name which  planted 
in ML area  by PP. 
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View of Mining boundary pillars   Trucks which are being used in mining area for 
lime stone transportation. 

  

 View of Green belt developed by the PP in ML 
area  

 View of large trees which is developed by the PP 
in ML area. 
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View of Bund wall constructed along with mining 
pits for safety purpose. 

 

 

 

 

 

 

Active pit of the mine. 
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  View of Mining reclamation of amended pits    View of Caution board in Mining area 
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O.A. No. 210/2023 (CZ                                          Mahendra Maurya State of Rajasthan & Ors. 

 
Item No. 01 
 

 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 

(Through Video Conferencing) 
 

 

Original Application No. 210/2024(CZ) 

 
 

 
Mahendra Maurya                                                                                                   Applicant (s) 
 

Vs. 
State of Rajasthan & Ors.                                                   Respondent(s) 
 
       

Date of Hearing: 10.09.2024 
 
 

 

 

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
      HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER 
 

 

 

 
 

 

 

 

 
 

For Applicant (s): None 

For Respondent(s) :  

 
ORDER 

 

 
1.   

1. The grievance of the applicant is against M/s UltraTech Cement Ltd., 

located at Khariya Khangar (formerly Grasim Industries Ltd.), 

erstwhile Tehsil Bhopalgarh, now Tehsil Pipadcity, District Jodhpur 

(Rajasthan). This unit, also known as Birla White, operates under 

Mining Lease No. ML. NO. 03/1995 and has been engaged in mining 

activities in the villages of Ganthiya, Basni Narsingh, Basni Siya 

Charanan for several years. Company has been violating the rules and 

regulations set by the Mining and Minerals Department in the 

following ways:  

i.  The vehicles used for transporting stones in the mining area 

are over 20 years old and emit excessive smoke, leading to 

significant environmental pollution and making it difficult to live 

in the area.  

Dell
Typewriter
ANNEXURE- 01



 
 

  2 
 
O.A. No. 210/2023 (CZ                                          Mahendra Maurya State of Rajasthan & Ors. 

ii. The company has not taken any concrete steps for forest 

conservation. Over the past 10 years, there has been no tree 

plantation activity, which has led to increasing environmental 

pollution.  

iii. The company is conducting mining activities on pond lands, 

grazing lands, and forest lands. This has blocked water inflow and 

resulted in the destruction of grazing lands, forcing wildlife to 

migrate and adversely affecting the environment.  

iv. The mining area is extensive, making it difficult for wildlife to 

reside there. The company has not taken any solid measures for 

wildlife conservation, which is affecting the environment.  

v. The mining pits are very deep, and the lack of fencing around 

the pits makes it difficult for wildlife to move safely. Many animals 

have been falling into these pits, resulting in fatalities.  

 

2. The submission as raised in this application relates to violation of Air 

(Prevention and Control of Pollution) Act, 1981, Forest (Conservation) 

Act, 1980 the Motor Vehical Act, 1988 and Guidelines issued by the 

MoEF&CC for Sustainable Sand Mining Management Guidelines 2016 

& 2020 

3. A substantial issue of environmental has been raised. 

4. In view of the above, following persons are proper and necessary 

parties and are be impleaded as party respondent:  

i. State of Rajasthan through District Collector, Jodhpur, 
Rajasthan.  

ii. Member Secretary, Rajasthan Pollution Control Board, 

Jaipur, Rajasthan.  
iii. The Mining Officer, District Jodhpur, Rajasthan.  

iv. The District Forest Officer, District Jodhpur, Rajasthan.  
v. M/s Ultratech Cement Limited, Khariya, Khangar, Tehsil 

Pipadcity, Dist- Jodhpur, Rajasthan copy serve through 

Mining Officer, District Jodhpur, Rajasthan  
(i)  

5. Issue notice to the respondents. Returnable within four weeks. 
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6. Applicant/Registry is directed to take necessary steps for service to 

the respondents by both ways and also on available email. 

7. Respondents are directed to submit their reply within six weeks 

through e-filing portal, preferably in the form of searchable PDF/ OCR 

Support PDF and not in the form of Image PDF. 

8. In view of the seriousness of the matter we constitute a Joint 

Committee consisting the following members to visit the site and 

submit the report. 

i. One representative from the Collector 

ii. One representative from the Central Pollution Control Board 

iii. One representative from the Member Secretary, State Pollution 
Control Board (Rajasthan) 

iv. One representative from the District Forest Officer, District 
Jodhpur, (Rajasthan) 

 

9. The Committee is directed to visit the place and submit the factual 

and action taken report within six weeks. The State PCB will be the 

nodal agency for coordination and logistic support. 

 

10. Registry is directed to supply the required documents and copy of the 

application to the committee and respondents within a week.  

 

11. The report in the matter be filed by the Committee through email at 

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

  

  List it on 6th  November, 2024. 

                                                                      Sheo Kumar Singh, JM 

 
 

 

 

 
 

 

 

 

 

 

 
 
 
 
 

 
 

 

Dr. Afroz Ahmad, EM 
 

10th September 2024 
O.A. No. 210/2024 (CZ)                                    
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S.NO. 

1. 

7. 

3. Poomagm 

JOINT INSPECTION IN REFERENCE TO NGTICZB) OA 210/2024 DATE 07-10-2024 

14 

NAME 

20. 

Sacim Kumr 

22 

SANJAN KA- mUATN 

ATTENDANCE SHEET 

DESIGNATION 

6.Hemnt Kummon) 
Nemaam yesN Sehsldo 

Prastathatepe 

Regitaa 

SDo, Meouty 9168 30&7) 
SeIENTJT- B 

b. Sausa Chaudbay latai 
9. Rajurem tekiya a�woi 

RSPGD 
JE,RD Naqaun. 

CONTACT DETAILS 

FRO-Lmert 99 |24932 

|mines Marage 

T84948657 

44533316Ss 
9)66966S 

637900J14B 
g8750SO 834 

8i|440037% 

63786) 1290 

844198744s mkesla 

q77336490 

SIGNATURE 

974124BR32Y6 

lo 20y 
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